an>
Title: Papers laid on the Table of the House by Ministers/members.

HON. SPEAKER: Now, Papers to be Laid on the Table.

ARNGKD GIRI 317 sl #idt (o emaq g srsela) @ awesl Aekcen, 3 dusil aiftiferp, 1956 &t trr 619 &t 3wm(1) & ek waferiad udl & vo-ua gier
(faacit aen aB)sf sizasavr) w0 uee Uz %I & -

(1)(ow)  aecter amwprs aodrardt fora vd froora foew, o fooch & ad
2013-2014 & orid2vu & DR grI aweier |
() ackr awrd et fm vd R foewE, o ool & ad
2013-2014 o1 aiftis yferdcor, crRamadfdig o den 3o @
foriqes-Aarczsters &t femafdR |

(Placed in Library, See No. LT 1039/16/14)
(2)(ew) It spopRIfr SR e vd oot e, o feeelt & ad
2013-2014 & wrRiav & AR gri e |
(@) Il sopRifa sifern e wd Rt foem, o foeeh & ad
2013-2014 @1 arftfes yfercol, Sramudifdig o den ol uz
foricm-Aarcausisrs &1 feufir |

(Placed in Library, See No. LT 1040/16/14)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): Madam, on behalf of my colleague Shri Prakash Javadekar, I
beg to lay on the Table:

(1) A copy each of the following Notifications (Hindi and English versions) issued under Sections 3, 12 & 13 of the Environment (Protection) Act,
1986:-

(i) S.0. 1680(E) published in Gazette of India dated 2"d July, 2014, making certain amendments in Notification No. S.0. 1174(E) dated
18t July, 2007.

(i) S.0.2003(E) published in Gazette of India dated 6" August, 2014, making certain amendments in Notification No. S.0. 1174(E) dated
18t July, 2007.

(iii) S.0. 1880(E) published in Gazette of India dated 22" July, 2014, making certain amendments in Notification No. S.0. 93(E) dated 29th
January, 1998.

(Placed in Library See No. LT 1041/16/14)

(2) A copy each of the following Notifications (Hindi and English versions) under Section 26 of the Environment (Protection) Act, 1986:-

(i) The Environment (Protection) (Fifth Amendment) Rules, 2014 published in Notification No. G.S.R. 612(E) in Gazette of India dated 25t
August, 2014.

(ii) The Ozone Depleting Substances (Regulation and Control) Amendment Rules, 2014 published in Notification No. S.0. 1033(E) in
Gazette of India dated 4t April, 2014.
(Placed in Library See No. LT 1042/16/14)

(3) A copy of the Forest (Conservation) Second Amendment Rules, 2014 (Hindi and English versions) published in Notification No. G.S.R.
713(E) in Gazette of India dated 10" October, 2014 under sub-section (2) of Section 4 of the Forest (Conservation) Act, 1980.

(Placed in Library See No. LT 1043/16/14)

ARIel 3 3d¥en Fiquery 3 e dicft (off et e 31d1z): WalG, F duoft aféforem, 1956 &t emer 619w ot uemr (1) W sicela Prorfead wii & vw-vw
ufer (focht aem @)l JAFmrRuT) 20T UeTT U IXW G -

(1)(ew)  fEoganer sMfreamssa frfdes, orf feeh & ad 2013-2014 ¥
wrefasaur 6 w1 grI Aefter |
(@) fRogzarel sAfreamssa foifdes, of foeeh d ad 2013-2014
o affe yfeRce, Jraadfdam Ry d@emr 3o w
feriqu-aarcaudters 6 ferfr |

(Placed in Library See No. LT 1044/16/14)
(2Q)(ew)  fEegme aeifers iwed fifdcs, fad  ad 2013-2014
& orRiwr B JAxwR grn Jefer |



(@) fEogamel ameifern diiwea ffdes, dad & ad 2013-2014
®l aftic yfdce, oaeifdm o aer 3@ W
forRIgm-AacEIREsrn ©Of frafir |

(Placed in Library See No. LT 1045/16/14)

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI G.M. SIDDESHWARA): I beg to lay on the
Table a copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the Companies Act, 1956:-

(n Statement regarding Review by the Government of the
working of the Heavy Engineering Corporation Limited,
Ranchi, for the year 2013-2014.
(i) Annual Report of the Heavy Engineering Corporation
Limited, Ranchi, for the year 2013-2014, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library See No. LT 1046/16/14)
(2 Statement regarding Review by the Government of the
working ofthe Andrew Yule and Company Limited,

Kolkata, for the year 2013-2014.

(ii) Annual Report of the Andrew Yule and Company Limited,
Kolkata, for the year 2013-2014, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library See No. LT 1047/16/14)
3 @ Statement regarding Review by the Government of the
working of the National Bicycle Corporation of India
Limited, Mumbai, for the year 2013-2014.
(ii) Annual Report of the National Bicycle Corporation of India
Limited, Mumbai, for the year 2013-2014, alongwith Audited

Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library See No. LT 1048/16/14)
@ Statement regarding Review by the Government of the
working of the Sambhar Salts Limited, Jaipur, for the year

2013-2014.

(ii) Annual Report of the Sambhar Salts Limited, Jaipur, for the
year 2013-2014, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library See No. LT 1049/16/14)

5y (M Statement regarding Review by the Government of the
working of the Hindustan Salts Limited, Jaipur, for the year
2013-2014.

(ii) Annual Report of the Hindustan Salts Limited, Jaipur, for the
year 2013-2014, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library See No. LT 1050/16/14)

® @ Statement regarding Review by the Government of the
working of the Bharat Heavy Electricals Limited, New

Delhi, for the year 2013-2014.

(ii) Annual Report of the Bharat Heavy Electricals Limited, New
Delhi, for the year 2013-2014, alongwith Audited Accounts
and comments of the Comptroller and Auditor General
thereon.

(Placed in Library See No. LT 1051/16/14)
7 Statement regarding Review by the Government of the
working of the Engineering Projects (India) Limited, New



Delhi, for the year 2013-2014.

(i) Annual Report of the Engineering Projects (India) Limited,
New Delhi, for the year 2013-2014, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library See No. LT 1052/16/14)

(i) Statement regarding Review by the Government of the

working of the Hindustan Cables Limited, Kolkata, for the
year 2013-2014.

(i) Annual RepoAnnual Report of the Hindustan Cables
Limited, Kolkata, for the year 2013-2014,
alongwith Audited Accounts and comments
of the Comptroller and Auditor General
thereon.

(8

(Placed in Library See No. LT 1053/16/14)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): I beg to lay on the Table:-

(1) A copy of the 44" Annual Assessment Report (Hindi and English versions) regarding Programme for accelerating the spread and development of
Hindi and its progressive use for various official purposes of the Union and its implementation for the year 2012-2013.

(Placed in Library See No. LT 1054/16/14)
(2) A copy each of the following Notifications (Hindi and English versions) under Section 77 of the Disaster Management Act, 2005:-

(i) The National Institute of Disaster Management Employees (Recruitment and Other Conditions of Service) Rules, 2014 published in
Notification No. G.S.R. 600(E) in Gazette of India dated 21t August, 2014.

(ii) The Disaster Management (Term of Office and Conditions of Service of Members of the National Authority and Payment of
Allowances to Members of Advisory Committee) Second Amendment Rules, 2014 published in Notification No. G.S.R. 669(E) in

Gazette of India dated 18th September, 2014.
(i)  G.S.R.668(E) published in Gazette of India dated 18" September, 2014, containing corrigendum to the Notification No. G.S.R.544(E)

dated 30th July, 2014.
(Placed in Library See No. LT 1055/16/14)

(3) A copy each of the following Notifications (Hindi and English versions) issued under Section 389 of the New Delhi Municipal Council Act, 1994:-

(i) S.0.2238(E) published in Gazette of India dated 5™ September, 2014, relating to the dissolution of the New Delhi Municipal Council.

(i) S.0.2239(E) published in Gazette of India dated 5t" September, 2014, constituting New Delhi Municipal Council and consisting of
members, mentioned therein.

(Placed in Library See No. LT 1056/16/14)

(4) A copy of the Central Reserve Police Force, Pioneer Cadre (Group B Combatised Posts) Recruitment Rules, 2014 (Hindi and English versions)

published in Notification No. G.S.R. 639(E) in Gazette of India dated 9t" September, 2014 under sub-section (3) of Section 18 of the Central Reserve
Police Force Act, 1949.

(Placed in Library See No. LT 1057/16/14)

(5) A copy of Notification No. S.0. 2648(E) (Hindi and English versions) published in Gazette of India dated 16" October, 2014, exempting the
'International Union for Conservation of Nature and natural Resources' an international organization from the provisions of the Foreign Contribution
(Regulation) Act, 2010 issued under sub-section (1) of Section 2 of the said Act.

(Placed in Library See No. LT 1058/16/14)

(6) A copy of the Andhra Pradesh Reorganisation (Removal of Difficulties) Order, 2014 (Hindi and English versions) published in Notification No.
G.S.R. 725(E) in Gazette of India dated 15 October, 2014 under sub-section (1) of Section 108 of the Andhra Pradesh Reorganisation Act, 2014,

(Placed in Library See No. LT 1059/16/14)



ol aieqrer 3 I ael) aren F@er YRizesIvn Jeliot Jquert 3 s dch (3i. Fsla anférmer) :
#iGen, A Prorfelian g 2w ueer w2 @@ § -
(1) @ueft arférformar, 1956 &6t e 619a & sideid foretfean ugl &t va-vd gfer (faod! aen 3EEH Jirdsaur) W ueel Uz IXBI -

(@)(ow)  ainun el $sctor wrule s, dguac & ad 2012-
2013 & ®rRim2u & ISR grI e |
(a)  afwmon e ssedier TruE fRifies, dgae & @i 2012-
2013 o1 afffo yferdgel, cRaOAfda oA dem 3ol W@
forifes-Aarczmsters &t feufir |

(Placed in Library See No. LT 1060/16/14)
(@m)(vew) vl 3¢c Il $sdil wrRulen fifdcs, siurer o ad 2011-
2012 & orRiav & A3D1E grar Jedten & ars i R
(@) oordl. e vl $sdtar wrRuE fifdes, siurer b add 2011-
2012 m1 aiffs yftkdcol, daudidm oY den 3o W@
forRigm-AercRauign & feoafirn |

(Placed in Library See No. LT 1061/16/14)
(ar)(u)  HERIEE LA FSICISl SdciUdic RUNYG s, #ad B ad
2011-2012 & oriaur & o grr wien & ay 37
ferazom
(@) HeRmg wfl $s3dl Saciwdic dRURYE falrs, sad & ad
2011-2012 o1 arftfs yfercet, cramdtidne o der Jor uz
foria-sarczaslers 6l feoaforn |

(Placed in Library See No. LT 1062/16/14)
(m)(uwp)  fwrcer gder wofl $83CtGl Ul fefies, fipren & ad
2011-2012 & oriowor & wor grr when & ay #@
feraum
(@Y) faraer yRor vel ss3dlor wrue fifies, fdmen & ad
2011-2012 o1 aiftf yferdeer, crRa3tiadna R der 3o U2
PrRifgm-sercEmsier 6l Roafirn |

(2) 3wefto (1) 3 fearfa uqgl @1 2P uce U2 20! 31 gU ficwa I wrur gelor arel arR fraur (f&odt aen sP)eh 2m2vn))|
(Placed in Library See No. LT 1063/16/14)

(3Nep)  Ggerer $Recye siiw wic dcer ddokic, dcrag d ad 2013-
2014 & @ftfes yferdcor &1 v yfer (f&odt den sEEh iz

(@) otemIer sf¥cee 3iiw twiic &ce dolehic, darars & ad 2013-
2014 & a@iftfes crzanail o v gfer (f&odt aen P )
el 3ol W axmasien yfericel |

(dfter)  Srorerer sf¥ceye sifw wiic acer Aosric, Sgrars I ad 2013-
2014 & wrtwur & wwr grn wtten 6t vw yfer (Bedt qen
PGl Jivasaur))

(Placed in Library See No. LT 1064/16/14)

FUNIDT AP, FEl IR ARfiferes frazor sigrer 3 a5 At (off srenda ariéler ser@) : wrdican, # it wmer yRen aftifore, 2013 &t arr 39 6t 3u-ana (3)a
sicfer Fmenoor B war anyfet 3 Arow Rt B fore forftrl & wrzen Brwr, 2014 ot 27 siagaz, 2014 ¥ smea B Aorae 3 sftRpaon e Ao, 743 (a1) a
qeorfdneT ge A, &t v gfer (Bodh aem sPeft Azaevr) 8 ueer U2 /AT §)

(Placed in Library See No. LT 1065/16/14)

HON. SPEAKER: Shri Vijay sampla -- Not present.






